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() As the Section Officers’ Grade in
the Central Sectetariat Service was decen-
tralised with effect from 1st October, 1962,

the required information is not available in
this Ministry.
(d) and (e). Confirmation of an em-

ployee in a grade depends imteralia upon
the availability of permanent vacancies the
seniority of the officers and their suitability
and is not relatgd merely to the length of
service rendered in the grade. The various
cadre au'horities have been requesied to
speed up the review of the authorised per-
manent strength in accordance with the
prescribed procedure and to confirm tem-
porary eligible officers against the authorised
permanent strengih.

12.37 brs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE
SHAH OF IRAN'S REPORTED OFFER
T0 INDIA OF TEANSIT ROUTES.

SHRIMATI ILA PALCHOWDHURY
(Krishnagar) : Sir, 1 call the attention of
the Minister of Exiernal Affairs to the
following matter of urgent public importance
and I request that he may make a Statemeni
thereon :

“Th: Shah of Iran's reported offer to
India of two transit routes to Europe
through Iran as an alternalive to the
closed Suez Canel and his reported
statem=nt criticising the Government
of India in their dealings with Iran.”

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH): The
possibilities of India utilising the overland
rouies through Iran for transhipment of Indian
merchandize to destinations in Europe had
been mentioned during the visit to India in
January, 1969, of the Shahaushah of Iran.
Government are examining the feasibility of
the use of the overland route and have
asked for further details from the-Govern-
ment of Iran.

Government of India have not heard
from the Government of Iran even hinting
at any criticism of the Government of India
in this regard. QGovernment have, how-
ever, seen press reports to that effect.
Letters establishing a Joint Commission for
Economic, Trade and Technical Cooperation
between India and lran were exchanged in

APRIL 25, 1969

Route Through Iran (C. A.) 204

January, 1969, which envisaged that the
first meeting of the Commission would be
held in March, 1969. The Government of
Iran suggested a postponement of this
meeting, A meeting of officials in early
May, 1969 to be followed by a meeting of
Ministers is in the process of being finalized.
At this mecling subsiantive decisions on the
pattern, scope and extent of Cooperation in
various economic, industrial and technical
fields are expected to be taken. As no issues
have been raised by either side requiring
any decisions prior to this meeting of the
Joint Commission, reporis about delay or
dissatisfaction are ill-founded. 'Y

SHRIMATI ILA PALCHOWDHURY :
In view of the fact that this transit route
across Iran would be of great advantage 1o
India because one would pass Iran to Turkey
and the other would get to the Soviet
Union, and in view of tne Shah of Iran's
reporied statement ihat—

“We must have your Government's
sanction soon. To meet such a big
project we will have to electrify our
railways system and that will take
some time."

I want to know this from the Government.
If this is of great advantage to India I would
like to know as to how soon India is going
to take the decision in this regard. This is
number one.

Number two is this. When will the
External Affairs Minister go to Iran to
finalise various other projects with Iran ?

SHRI SURENDRA PAL SINGH : The
matter of utilising this transit route —the
offer of which was received from the Shah
of Iran—is receiving our active considera-
tion and in fact, this matter has been
considered and examined by a Sub-Com-
mitte set up under the Indo-lran Joint
Commission. We have insufficient infor-
mation with us from and we have asked for
some more information from Iran. As soon
as we rteceive it we will take a decision in
this matter, That will be decided A before
the Minister goes to lran.

SHRI SRADHAKAR  SUPAKAR
(Sambalpur) : It creates a very embarrassing
situation when the Head of a neighbourly
and friendly State criticises us and our
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Government in a way which gives an impre-
sion to the whole world that red-tapism is
in operation in this country and we are
neglecting the interests of our own country.
May I know if the Government is taking
any steps to see that such publicity is not
given and what is the way of preventing
publicity of such remarks by :he people in
high authority of the country which is
friendiy to our country ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI DINESH SINGH) : As the
Hon. Member would have followed the
statement made by my colleague, the Deputy
Mipister, we have not received from the
Government of Iran any criticism in this
matter and therefore, their has been no
question of any publicity on our behalf.
Something has appeared in the newspapers
and 1 am inclined to agree with the Hon,
Member that such an impression is unforiu-
nate.
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¥ ag faw agra & A, IF X 1 oz
al 9% a9 FAT EIT,  THFT GAT FATT
& % ag wwan aear g ar adt g, o
TH TR F1 1Y Har o1 9397 | 97 q%
AT FF a9 a5 5 ag wm-
AT gEew T1gy § 5 g9 zmwt w0 T

st AT fag: #49 # oaan
fawifon 4, % Ik ¥ g9 4E qanr
™

MR. DEPUTY-SPEAKER : So far as
1 have been able to follow, he has answered.

sit vTaT fag @ W9 gATO WER
agf & aY F1 Fom ?

SHRI N. K. SOMANI (Nagaur) : One
of the major projects hanging fire in respect
of our relationship with Iran dates back to
over a year ago, which was sought to be
precipitated in the month of January this
year when Shri JRD Tata nearly exploded
at the meeting of the Advisory Council of
Industries just before the arrival of Their
Majzsties the Shahanshah and Shahbanu. It
was about early finalisation of the Mithapur
fertiliser project. Afier that, most of the
Cabinet Ministers, including the Prime
Minister, had sought to delay a decision on
the plea that this project has so many
ramifications and is of so important a nature
that all the aspects have got to be thoroughly
examined before we can take a decision in
the matter as to whether the Mithapur project
should be in the puplic sector or the private
sector. I would like to ask whether this
policy of delaying a decision in the maiter
jsa deliberate game of playing with the
perves of the existing promoters so that
they give up the project and then auto-
matically it could be appropriated to the
public seclor which is, in turn, causing such
a great deal of delay as far as lran is
concerned.

SHRI DINESH SINGH : In his ques-
tion the hon. member has brought in
‘yarious things. I think it will be very much
more useful if our industrialists stopped
exploitaticn and started sharing their profits
with the workers.

So far as the question of the Mithapur
project is concerred, it is under Govern-
ment"s consideration.
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SHRI RANGA (Srikakulam) :
continue to be under consideration.

It will

12,47 hbrs,
PAPERS LAID ON THE TABLE

MERCHANT §H]]’PING (FIRE APPLIANCES
: RULES,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING &

TRANSPORT (SHRI RAGHU RAMAIAH):
I beg to lay on the Table a copy of the
Merchant Shipping (Fire Appliances) Rules,
1969, published in Notification No. G.S.R.
932 in Gazette of India dated the 12th
April, 1969, under sub-section (3) of section
458 of the Merchant Shipping Act, 1958,
[Placed in Library See No, LT—880/65.]

MEMORANDA AGAINST BIRLA GROUP
OF INDUSTRIES, ETOC.

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS (SHR1 RAGHUNATHA
REDDY) : I beg to lay on the Table, in
pursuance of an assurance given by me on
the 8th April, 1969, in answer to a supple-
mentary on Starred Question No. 935, a copy
each of the following papers :

1. Memoranda Nos, I to III submitted
by Shri Chandra Shekhar, Member,
Rajya Sabha, containing allegations
agaiost the Birla Group of Industries.

2. Appendices I to IX containing
Government’s  findings on the
allegations contained in the above
Memoranda. [Placed in Library. See
No. LT—881/69.]

HigH COURT JUDGES TEAVELLING

ALLOWAKCE (AMeNDMENT) RULES, ETO.

SHRI RAGHUNATHA REDDY : On
behalf of Shri V. C. Shukia, I beg to lay on
the Table—

1, A copy of the High Court Judges
Travelling Allowance (Amendment)
Rules, 1969, pubiished in Notification
No. G, S R. 891 in Gazette of-India
dated the 5th April, 1969, under sub-
section (3) of section 24 of the High
Court Judges (Conditions of Service)
Act, 1954. [Placed in Library. See
No. LT—882/69 ]



